
 Friday,  December  I,  96

 Agrahayana  9,  883  (Saka)
 Second  Series,  No.10

 LOK  SABHA

 DEBATES

 Fifteenth  Session

 (Second  Lok  Sabha)

 सत्यमेव  जयते

 LOK  SABHA  SECRETARIAT

 New  Delhi



 CONTENTS

 [SEconp  SERtgs,  VoL.  LIX,  NOVEMBER  20  TO  DECEMBER  I,  I962/KARTIKA  29TO  AGRAHAYANA  I0,
 7883  (SaKA)]

 CoLuMNs
 No.  —Monday,  November  20,  :96i/Kartika  29,  883  (Saka)

 Oral  Answers  to  Questions—
 Starred  Questions  Nos.  I  to  4,  6  to  II,  2I,  72  and  I3.  I—38

 Written  Answers  to  Questions—
 Starred  Questions  Nos.  5,  4  to  20  and  22  to  57  :  38—69
 Unstarred  Questions  Nos.  r  to  74,  76  and  77  :  69-119,

 Corection  of  Answer  to  U.S.Q.  No.  ‘1516,  dated  13-3-1961  Boe)
 II9-20 Obtituary  Reference

 Motions  for  Adjournment—
 i.  Affairs  of  Aligarh  Muslim  University  and  Communal  distrubances  in  U.P.  I20—29
 2.  Decision  of  Election  Commission  on  recognition  of  political  parties  I29-——40
 3.  Conviction  of  Col.  Battacharya  by  the  Pakistan  Military  Tribunal  I40—50
 4.  Reported  Chinese  incursions  into  Ladakh  ‘15156

 Papers  laid  on  the  Table  है  ‘156—61
 President’s  Assent  to  Bills  मु  762
 Correction  of  Answer  to  Starred  Question  No.  1335,  363—65
 Statement  re.  Accidents  on  Railways  मु  ‘165—79,
 Statement  re.  Import  of  Petroleum  Products  179-85
 Extradition  Bill—

 Extension  of  time  for  presentation  of  Report  of  Joint  Committee  785
 Sugar  (Regulation  of  Production)  Bill—Introduced  85
 Statement  re.  Sugar  (Regulation  of  Production)  ordinance  786
 Maternity  Benefit  Bill  86—25I

 Motion  to  consider  386—208
 Clauses  2  to  30  and  7  '  3  :  208—40,
 Motion  to  pass.  (240—ST

 Apprentices  Bill—
 Motion  to  consider  25164,

 Daily  Digest  265—76

 No,  2.—Tuesday,  November,  215  :96/Kartika  30,  883  (Saka)
 Oral  Answers  to  Questions—
 Starred  Questions  Nos.  59,  93,  60,  62,  64,  66  to  69,  71s  72,  76,  78,  80,  8I,  82,  85,  87,

 co  and  89  277-319
 Written  Answers  to  Questions—

 Starred  Questions  Nos.  58,  61,  63,  65,  70,  73  tO  75977:  79,  83,  84,  86,  88,  90,  92,
 94to  775  ‘319—24

 Unstarred  Questions  Nos.  78  to  207  324—424
 Arrest  and  Release  of  Member  424



 (ii)

 Papers  laid  on  the  Table  हे
 Committee  on  Private  Members’  Bills  and  Resolutions—

 Ninetieth  Report
 Correction  of  Answer  to  Starred  Question  No.  7246
 Election  to  Committee—

 Animal  Welfare  Board
 Institutes  of  Technology  Bill—Introduced
 Apprentices  Bill

 Motion  to  consider
 Clauses  2  to  38  and  I
 Motion  to  pass,  as  amended

 Voluntary  Surrender  of  Salaries  (Exemption  from  Taxation)  Bill
 Motion  to  consider
 Clauses  2  to  §  and  I
 Motion  to  pass

 Industries  (Development  and  Regulation)  Amendment  Bill
 Motion  to  consider
 Clauses  2  &  I
 Motion  to  pass

 High  Court  Judges  (Conditions  of  Service)  Amendment  Bill
 Motion  to  consider
 Clauses  2  to  4  and  r
 Motion  to  pass
 Coffee  (Amendment)  Bill
 Clauses  2  to  34  and  I
 Motion  to  pass,  as  amended

 Daily  Digest
 No.  3.—Thursday,  November  23,  :96:/Agrahayana  2,  883  (Saka)
 Member  Sworn
 Oral  Answers  to  Questions—

 Starred  Questions  Nos.  ‘16,  778  to  724  I3I,  2015,  ‘1255,  767  and  730

 Written  Answers  to  Questions—
 Starred  Questions  Nos.  12s  I26  to  129,  732  to  66  and  768  to  207
 Unstarred  Questions  Nos.  202  to  222,  224  to  335,  337  to  362

 Re.  Motions  for  Adjournment
 Papers  laid  on  the  Table
 Re,  Opinion  on  Bill
 Statement  re.  Programme  for  next  General  Elections
 Assam  Municipal  (Manipur  Amendment)  Bill

 Motion  to  consider
 Clauses  2  to  7  and  I
 Motion  to  pass

 Col.UMN8
 424—30

 430
 437

 431-32
 432-33

 (433—S0r
 433--92
 492--94

 494—501
 ‘501—07
 50--०4

 504-05
 505 —07
 §97—09

 507-08
 508

 508-09

 508—40
 508—39

 539-40
 540

 540-52,
 55०57

 552
 553-66

 567

 567—608

 608—54
 655—762

 762-63
 764—70

 77%
 7N—76
 776—90
 776—89

 789
 फि9--9०



 (iii)
 CoLuMNs

 Indian  Standards  Institution  (Certification  Marks)  Amendment  Bill—~
 Motion  to  consider  as  passed  by  Rajya  Sabha  :  790-814
 Clauses  r  to  7  :  874
 Motion  to  pass  834

 Foreign  Awards  (Recognition  and  Enforcement)  Bill  814-17
 Motion  to  consider,  as  passed  by  Rajya  Sabha  814-16
 Clauses  ॥  to  II  ?  816—17
 Motion  to  pass  817,

 Motions  re.  Annual  Reports  of  Hindustan  Antibiotics  Ltd.  817-72
 Daily  Digest  873-86

 No.  4.—Friday,  November,  24,  :96/Agrahay,  3,  ‘1883  (Saka)
 Oral  Answers  to  Questions—

 Starred  Questions  Nos.  209  to  276  887-92:
 Written  Answers  to  Questions—

 Starred  Questions  Nos.  208,  277  to  247
 Unstarred  Questions  Nos.  363  to  460  942-98

 Motion  for  Adjournment—

 921-42,

 Reported  firing  by  Portuguese  authorities  on  a  passenger  steamer  998-I00I
 Correction  in  statement  ’  Toor
 Papers  laid  on  the  Table  1002-04
 Business  of  the  House  e  1004-06 Motion  re,  Joint  Committee  on  State  Undertakings  1006-68
 Institutes  of  Technology  Bill—

 Motion  to  consider  1068-75 Committee  on  Private  Members’  Bills  and  Resolutions—
 Ninth  Report  076

 Resolution  re.  of  ashes  of  Netaji  Subhas  Chandra  Bose  and  Biplabi  Mahanayak Rasa  Bihari  Basu  3076—II07
 Resolution  re.  Portuguese  withdrawal  from  Goa,  Daman  and  Diu  ‘1107 —46 Daily  Digest  +  .  I947—54

 No.  5.—Saturday,  November  25,  ‘1961/  Agrahayana  4,  883  (Saka)
 Oral  Answers  to  Questions—

 Starred  Questions  Nos.  248  to  251,  253  to  260,  262  to  264,  268,  269  and  270  TI55—92 Written  Answers  to  Questions—
 Starred  Questions  Nos.  252,  26I,  265  to  267  and  277  to  303  II92—I2I7 Unstarred  Questions  Nos.  46  to  597  7  12171309 Re.  Motions  for  Adjournment  7309---  3

 Calling  Attention  to  Matter  of  Urgent  Public  Importance—
 Prices  of  raw  jute.  1313-18, Papers  laid  on  the  table  338—20 Eusin:  ss  of  the  House  ‘1320-24 Election  to  Committee—

 Indian  Central  Spices  and  Cashewnut  Committee  32<



 (iv)
 CoLuMNs

 Institutes  of  Technology  Bill—  3325—65
 Motion  to  ccnsider_.  हे  325—60
 Clauses  2  to  39  and  7  I360—65
 Motion  to  pass  365

 Moton  re.  Working  of  Panchayat  Raj  I365—I442
 Daily  Digest.  443—-50

 No.  6.—Monday,  November  27,  96:/Agrahayana  5,  1883.  (Saka)
 Oral  Answers  to  Questions—

 Starred  Questions  Nos.  304  to  307,  309  to  376  I45I—85
 Written  Answers  to  Questions—

 Starred  Questions  Nos,  308,  377  to  365  148,  §  —I524
 Unstarred  Questions  Nos.  598  to  702,  704  to  709  I§S2I—  3%

 Motions  for  Adjournment—
 G)  Firiag  by  the  Portuguese  on  Indian  Fishing  Boats  588—93

 (ii)  Late  running  of  trains  593—9°
 Papers  laid  on  the  Table.  °  A  °  नि  है  3596—98
 Opinions  on  Bill  '  7598
 Statement  re.  Demands  for  Supplementary  Grants  (General),  1961-62  I598-99
 Statem2nt  re.  D:mands3  for  Supplem2ntary  Grants  (Railways),  961-62  599
 Correction  of  Answers  to  Starred  Qasstioas  Nos.  7279  and  7767  §99-I690
 Statement  re.  Finance  Minister’s  visit  abroad.  3600—06
 Motion  re.  Panchayat  Raj  :  169777
 Statutory  Resolution  re.  Sugar  (Regulation  of  Production)  Ordinance  ;  ani  S.za

 (Regulation  of  Production)  Bill—
 Motion  to  consider  677—726
 Business  of  the  House  I726—28

 Daily  Digest.  729—38
 No.  7.—Tuesday,  November,  28,  96/Agrahayana  6,  i883  (Saka)

 Oral  Answers  to  Questions—
 Starred  Questions  Nos.  366  to  375,  377  and  378  739—-76
 Written  Answers  to  Questions—

 Starred  Questions  No.  376,  and  379  to  397  हा  1776-90
 Unstarred  Questions  Nos.  770  to  779  and  78I  to  738  ¥799-38 43

 Calling  Attention  to  Matter  of  Urgent  Public  Importa  sce
 Wage  revision  in  Coal  4ining  Industry  :  n  3844—46

 Statement  07  White  °aper  70.  5  re.  Relatioas  between  India  an  |  hi  a  1846-61
 Papers  laid  on  the  Table  :  ‘1865
 Correction  of  answer  to  Starrel  Jiestion  N».  7  7852—54
 Bills  introduced

 i.  Indian  Railways  (Second  Amendment)  Bill  864
 2.  Iron  Ore  Mines  Labour  Welfare  223s  ill  1864-65,
 3.  Telegraph  Wires  (Unlawful  Posse;sion)  Amend  nen:  Biil  3865

 F  esolution  re.  Sugar  (Regulation  of  Pr  :ductioi)  Ordinan:e  aid  Sugar  (Regulation
 of  Production)  Bill  के  मु  1865—1923,
 Motion  to  consider  #  3865—I9I8

 Clauses  ito8  7  '  1917-18
 Motion  to  pass  .  I9i8—23

 Motion  re.  Annual  Report  of  Indian  Refinerie;  Limited  A  923—74
 Daily  Digest  .  197580.



 (v)
 COLUMNS

 No.  8.—Wednesday,  November  29,  1961/  4grahayana  7,  3883  (Saka)

 Oral  Answers  to  Questions—
 Starred  Questions  Nos.  398,  399,  402;  405  to  408,  4II,  4I4  to  479  I98i—20Ig

 Written  Answers  to  Questions—
 Starred  Questions  Nos.  400,  40,  404;  409,  470,  42  473  420t  42s  428to  43r  201829
 Unstarred  Questions  Nos.  789  to  906  >  :  :  2029-2107

 Motion  for  Adjournment—
 Harassment  of  Indian  Officials  by  Pakistan  Customs  Authorities  2I07—I7

 Papers  laid  on  the  Table—  ‘2117-18

 Message  from  Rajya  Sabha  ;  मा  2rI9

 Correction  of  Answer  to  Starred  Question  No.  728  .  (2119—21

 Discussion  re.  Conviction  and  Imprisonment  of  Col.  Bhattacharya  242I—=2206

 Motion  re.  Tenth  Report  of  U.P.S.C.  2206—$2
 Daily  Digest  वि  ते  2253—60

 No.  9.—Thursday,  November,  30,  i96/  Agrahay.  8,  883  (Saka)

 Oral  Answers  to  Questions—
 Starred  Questions  Nos.  432  to  434,  436  to  440  226  —96

 Written  Answers  to  Questions—
 Starred  Questions  Nos.  435,  and  44I  to  430  2296—2328
 Unstarred  Questions  Nos.  907  to  918,  920  to  946  and  948  to  000  2328-68  1

 Motions  for  Adjournment—
 (4)  Situation  in  Congo  and  insecurity  to  Indian  troops  serving  with  U.N  238i—89
 Gi)  Reported  massing  of  Portuguese  troops  on  Goa  border  2389—92
 (if)  Reported  torture  to  death  of  a  Goan  patriot  while  in  lock-up  2392-95
 (tv)  Publishing  of  incorrect  Indian  maps  in  Orissa  showing  Kashmir  as  part  of

 Paki
 2395-96

 Calling  Attention  to  Matter  of  Urgent  Public  Importance--
 Reported  delay  in  the  exec.tion  of  the  Farak':a  Barraze  2397

 Papers  laid  on  the  Table  Fi  2397—240I
 Conviction  of  a  Member  :  A  2407
 Extradition  Bill—

 Report  of  Joint  Committee  presented  2407
 Bills  introduced—

 i.  Constitution  (Eleventh  Amendment)  Bill  2402
 2.  Indian  Tariff  (Amendment)  Bill  2402  04

 Motion  re.  Tenth  Report  of  the  Union  Public  Service  Commission  2404-61
 Demands  for  Suppl  tary  Grants  (Railways),  ‘1961-62  2464—2523
 Half-an-Hour  Discussion  re.  Shortage  of  Doctors  2§23—36
 Daily  Digest  है  253746

 No.  ‘10.—Friday,  December  i,  961/Agarhayana  ‘10,  7883  (Saka)

 Obituary  Reference  7  नि  मु  मा  2547-48
 Business  of  the  House  हे  2549-50
 Daily  Digest  हे  2551-52,

 N.B.—  The  sign  +  above  a  name  of  a  member  on  questions,  which  were  orally  answered  indicates
 that  the  Question  was  actually  asked  on  the  floor  of  the  House  by  that  Member

 GMGIPND—LSII—3524  ९४४)  7.37  \-11-12-61—900.



 LOK  SABHA  DEBATES

 2547

 LOK  SABHA

 Friday,  De&ember  14  96/Agrahayana
 10,  883  (Saka)

 The  Lok  Sabha  met  at  Eleven  of  the
 Clock

 (Mr.  Speaker  in  the  Chair]

 OBITUARY  REFERENCE

 Mr,  Speaker:  I  have  to  inform  the
 House  of  the  sad  demise  of  Lala  Achint
 Ram  who  passed  away  last  night  at
 New  Delhi  at  the  age  of  sixty-three.

 As  hon,  Members  know,  he  was  a
 sitting  Member  of  this  House  from
 Patiala  constituency  of  Punjab.  He
 was  a  Member  also  of  the  Provisional
 Parliament  during  the  years  1950-52
 and  of  the  First  Lok  Sabha  during  the
 period  1952-57.

 Lala  Achint  Ram  was  a  very  un-
 assuming  and  quiet  Member,  He  took
 active  interest  in  social  and  construc-
 tive  work.  There  was  not  an  occasion
 when  some  refugee  problem  came  up
 before  the  House  in  which  he  did  not
 take  interest.  He  interested  himself
 heart  and  soul  in  that  work.  I  under-
 stand  that  he  was  one  of  the  founder-
 members  of  the  Servants  of  the  Peo-
 ple  Society  organised  by  the  late  Lala
 Lajpat  Rai.

 Lala  Achint  Ram  was  dedica‘ed  to
 his  task.  Every  inch  of  his  personality

 524(Ai)  ‘LSD—1,
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 showed  that  he  wag  serious  about  the
 matter  which  he  took  up,  There  was
 earnestness  about  him.  He  would
 come  to  me  occasionally  and  tell  me,
 “I  take  interest  only  in  these  matters,
 won't  you  allow  me  to  speak?”

 I  am  exceedingly  sorry  that  he  has
 passed  away  and  I  am  sure  this  sorrow
 will  be  shared  by  all  the  Members  of
 the  House.  We  have  lost  one  of  our
 good  men,  I  understand  that  when  he
 was  going  in  connection  with  the
 Bhoodan  movement  he  had  an  attack,
 and  ever  since  he  has  not  recovered.
 He  dd  not  attend  this  Session  of  Par-
 liament,  but  he  was  regular  with  res-
 pect  to  all  the  other  Sessions  of
 Parliament.

 I  am  exceedingly  sorry,  He  could
 have  lived  easily  for  the  full  hundred
 years  and  contributed  in  an  ever-
 increasing  measure  to  the  growth  of
 the  social  and  other  constructive  work
 in  wh'ch  he  was_  greatly  interested.
 We  deeply  mourn  his  loss,  and  I  am
 sure  the  House  will  advise  me  to
 convey  our  deep  sense  of  sorrow  to
 the  members  of  the  bereaved  family.

 As  a  mark  of  respect  may  I  request
 the  House  to  stand  in  silence  for  a
 minute?

 (The  Members  then  stood  in  silence
 for  a  minute).
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 3.03°  hrs.

 DECEMBER,  96i

 BUSINESS  OF  THE  HOUSE

 Mr.  Speaker:  When  a  sitting  Mem-
 ber  of  the  House  passes  away,  parti-
 cularly  in  Delhi,  at  the  headquarters,
 it  is  usual,  as  a  mark  of  respect,  to
 adjourn  the  House  for  the  day,  As
 we  have  agreed  to  conclude  this  Ses-
 sion  by  the  8th  of  this  month  and
 there  is  not  much  outstanding  work,
 I  do  not  think  the  House  will  be
 against  adjourning  now  and  taking  up
 all  this  work  tomorrow,  including
 questions.

 Business  of  the  House  2550

 Several  Hon.  Members:  Yes.

 Mr,  Speaker:  Otherwise,  we  will
 have  to  sit  on  Saturday,  the  9th,  I
 do  not  want  to  extend  the  House
 beyond  the  8th.

 So  the  House  will  now  stand
 adjourned  for  the  rest  of  the  day  and
 meet  again  at  ll  a.m,  tomorrow,

 .04  hrs.
 (The  Lok  Sabha  then  adiourned  till

 Eleven  of  the  Clock  on  Saturday,
 December  2,  96l/Agrahayana  I,
 883  (Saka),
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 ‘\  [Priday,”  December  qs  1961|Agrahayana  ‘TO,  2863  (Saka)]

 OBITUARY  REFERENCE
 The  Speaker  made  areference

 to‘the  passing  away  of  Lala
 Achint  Ram  who  was
 asittiég  member  of  Lok
 Sabha.

 Thereafter  members  stood  in
 silence  for  a  short  while  as
 mark  of  respect  and  the
 House  adjourned  for  the  day.

 AGENDA  FOR  SATURDAY,
 DECEMBER  25  ‘1961/ AGRAHAYANA  II,  883
 (Saka)

 Consideration  of  the  motion  re.
 Major  Railway  Accidents;
 and  also  consideration  of
 the  Private  Members’  Bills.
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